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 9.06  hrs.

 CORRECTION  OF  INFORMATION
 GIVEN  BY  PRIME  MINISTER  AND
 MINISTER  OF  STATE  FOR  HOME  AF-
 FAIRS  ON  I9TH  NOVEMBER,  1970,  DU-
 RING  DISCUSSION  ON  U.  P.  GOVER-

 NORS  CONDUCT

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS,  AND
 MINISTER  OF  STATE,  DEPARTMENTS
 OF  ELECTRONICS  AND  SCIENTIFIC
 AND  INDUSTRIAL  RESEARCH  (SHRI
 K.  com  PANT):  Sir,  with  your  permission,
 I  wish  to  correct  a  factual  error  which  the
 Prime  Minister  and  I  regret  we  committed
 yesterday  in  the  course  of  the  debate  on  the
 motion  by  Shri  Nath  pai  and  others  regarding
 U.P.  Speaking  from  memory,  the  Prime
 Minister  and  I  said  that  neither  she  nor  any-
 one  else  travelled  by  helicopter  from  Rae
 Bareli  to  Lucknow.  Later  on  having  the
 records  checked,  we  find  that  we  were  mis-
 taken.  The  Prime  Minister’s  party,  which
 include  Shri  Kamlapati  Tripathi  and  Shri
 Shripat  Misra,  and  the  Prime  Minister  travel-
 led  from  Rae  Bareli  to  Lucknow  in  the  two
 IAF  helicopters  which  had  brought  them  to
 Rae  Bareli  from  Allahabad.  Shri  Shripat
 Mishra  accompanied  the  Prime  Minister  in
 one  helicopter,  while  Shri  Kamlapati  Tripathi
 and  some  other  official  members  of  Prime
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 Minister’s  party  left  a  short  while  earlier  in
 the  second  helicopter.  The  Prime  Minister
 wason  an  official  visit  to  the  flood-affected
 areas  of  U.  P.

 9.09  hrs.

 RESOLUTION  RE:  PRICES  OF
 ESSENTIAL  ARTICLES

 SHRI  INDRAJIT  GUPTA  (Alipore):  I
 beg  to  move  :

 “This  House  views  with  grave  concern
 the  galloping  prices  of  all  essential  articles
 of  popular  co:  ids  that
 effective  measures  be  taken  to  hold  the
 price-line.”

 ‘i  d ption  and

 I  hope  the  whole  House  will  share  my  con-
 cern....

 MR.  SPEAKER:  He  may  continue  on
 the  next  day.

 9.0  hrs.

 The  Lok  Sabha  then  adjourned  till  Eleven
 of  the  Clock  on  Monday,  November  23,  1970}

 Agrahayana  2,  1892  (Saka).


